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GOVER _m{;mi" QOF INDIA
_ 'MINISTRY OF FNANCE
: DEPARTMLN’I’ OF REVENUE
ENTRAL BOARD OF DIRECT TAXES
' d 1:5‘.‘- Delhi, the |§$ﬂ. Jﬁﬂh&f} 2000,

NOTIFICATION
S No. F No 204726/03.ITAIL - It is notified for general information that M/s. Pratima

Housing Deveiopment Finance Corporation Limited has been approved by the Ceniral

Govemnment for the purposes of section 36(1 Xvi) of the Income tax Act, 1961, for the
assessment vear 190020} _

2. The approval is subject to the condition that: | 5

1) the company has 1[3 main ubjecl Lo carying on the business of providing long term
finance for construction or purchase of houses for residential purposes,

ii) thie company subimits every yeal a copy of its audited profit and loss account and
balance sheet alongwith a statement of deduction claimed under this section before its
due date for filing retum of i income undpr cer‘tlnr; 139{1) of the Income tax Act. 1961:

L T B A

1t) he special 1eserve as rcqulwd 15 chdied and mdmumed as per the Acl; and
} all other senditions ccnwnw u'}—acetlun 36(1 r@;!i) of the Income tax Act, 196
are fuifilled.

| C. Varshnty)
Under Re"retqry te the Govt. of Indi
{

Notification No. \\ 20t (F No. 204/26/93-1TA-1i} i

To, -
The Manager
Gavernment of India Prece,
Mayapuri,
New Delhi.

Copy to: ;

M/s. Praima Housing DDevelopment ¥Finance Lorpomnon Lid.
All CCSIT and DeCIT

&AC of Indis ! f*‘t" "LPIES} P

Jomt Secy. & chal Adwisor, Mimsiry of Law, New Delht.
Addl. Secv. (Admn ) Department of Revenue, New Delhi.
Bullctin Scetiinn. DIT {R.SP“ITR} Now Delhi. i
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esh C Varshney)
Un dr:r tcc'e*fr} tc the Govt. of Indiz
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